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(b) if so, what steps are being 
taken to put an end to such illegal 
marriages; and

(c) whether the amendment of the 
Act raising the marriageable ages of 
boys and girls from 18 and 16 to 21 
and 18 respectively passed recently by 
both Houses of Parliament, has re-
ceived the President’s assent and if 
so, when will it be in operation?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN)- (a) and (b). 
Though Government is aware that the 
Child Marriage Restraint Act 1929 
has not proved rompletely effective in 
eliminating the child marriages, it 
has no authentic information as re-
gards the number of child marriages 
that are taking place in violation of 
the said Act

(c) The Child Marriage Restraint 
(Amendment) Act, 1977, seeks to in-
crease the minimum age of marriage 
from 15 to 18 for females and from 
18 to 21 for males. The said Act has 
received the assent of the President 
on 13 March, 1978, and Government 
intends to bring it into force shortly.

Proposal to start a new train between 
Ahmedabad and Jodhpar

3268 PROF. P. G. MAVALANKAR: 
SHRI R. D. GATTANI:

Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Government propose 
to start, in view of the heavy pas-, 
senger rush, a new daily fast or 
express train running between 
Ahmedabad and Jodhpur (Rajasthan) 
on the Western Railway;

(b) if sro, when: and
(c) if not, why not?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) to (c).

Introduction of an additional train 
between Ahmedabad and Jodhpur is 
not operationally feasible due to lack 
of terminal facilities at Ahmedabad 
station and strained line capacity on 
sections enroute.
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